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with allotment of land to Group Housing 

Societies, which will be according to the 
housing schemes admini')tered by the Delhi 

Development Authority. 
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Alteration in Date of Birth of Financial 
Advisor in FeI 

242. SHRI RAMJIBHAI MAVANI: 
Will the Mtn'liter of FOOl) AND CIVIL 
SUPPLIES be plcul)cd to refer to the reply 

given to n~ a  Quelition No. 1960 on S 
Decemher. 19R3 regarding change in date of 

birth of Financial Advilior of F.C.I. and 
state: 

(a) whether the question regarding altera-

tion of the date of birth of the Fmancial 
Advisor (now ChICf Commercial Manager) 

hal, been examined to ascertain its validity; 

(b) the time stili required for examina-

tion if it is not completed yet ; and 

(c) jf already examined, the decision 

taken hy Government thereon ? 

TI-IE DEPUTY MINISTER IN THE 

DFPARTMENT OF ELECTRONICS AND 
IN THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (DR. M.S. SANJEEVI 
.RAO): (a) to (c). The whok ~u  is under 

examination and a deci-;ion will be taken 
shortly. 

Action Taken Again4)t ViolaCers of F.P.O. 

243. SHRI RAMPRASAD AHIRWAR : 

Will the Minister of FOOD AND CIVIL 




